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Delhi Legislative Ass‘embly

Report of Business Advisory Committee

Meeting of the Business Advisory Committee was held on Friday,. 25th May,
2012 at 11.00 A.M in the Chamber of Hon’ble Speaker, Delhi Legislative Assembly

I. Obituary Reference: The Committee decided that the House would pay homage to
Dr. P.C Kaushik, Ex-Metropolitan Councillor & Ex-Member of Second Delhi
Legislative Assembly; on the First Day of the session i.e. 28" May,2012.

II. Presentation of Budget (2012-13):
The Committee decided that the Annual Budget of Delhi Government will be

presented on 28" May, 2012.

III. Reports of the Committees: The Committee decided that Reports of the following
Committees will be presented & adopted in the House during this Session:

1. Tenth Report of Business Advisory Committee (BAC).

2. Tenth Report of the Committee on Private Members Bills & Resolutions

(PMBR).

IV: Government Business:
The Committee was apprised that the Assembly Secretariat has received notice

of one Government Bill i.e., “The Indira Gandhi Delhi Technical University for
Women Bill, 2012”. The Committee decided that this Bill will be listed for
introduction and passing during this session. If more notices of Government Bills will
- be received by the Assembly Secretariat, they would also be considered for

introduction.



V. Short Duration Discussion: '
The Committee was informed that 51 notices of Short Duration Discussion on

various issues have been received from Hon’ble Members. The Committee decided that
following 04 issues would be discussed in the ensuing session as under:

Sr. Name of the Member Subject Date

No .

1. Prof. Vijay Kumar Malhotra Situation arising out of 05.06.2012
Shri Dharam Deo Solanki  continuously deteriorating law
Shri Karan Singh Tanwar & order situation in Delhi.

- 2. Shri Sahab Singh Chauhan  Situation arising out of non- 05.06.2012

Shri S.P Ratawal regularization of unauthorized
Dr. Jagdish Mukhi colonies and stoppage of
developmental works therein.
3,  Shri Mukesh Sharma  Benefits of trifurcation of 06.06.2012
Shri Naseeb Singh MCD. '

Ch. Mateen Ahmed

4. Shri Prahlad Singh Sawhney Situation arising out of the 06.06.2012
Ch. Mateen Ahmed corruption in the matters
Shri Jaswant Singh pertaining to cleaning and
desilting of drains under MCD.

VI. Authorization to present the Report of the Committee:
The Committee authorized Shri Kanwar Karan Singh and in his absence,
Shri Sahab Singh Chauhan to present its report in the House.
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